No. HCRB/CJR-1/2023 HIGH COURT OF KARNATAKA,
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DATED: 13th MARCH 2023.
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CORRIGENDUM

Following Corrigendum has been issued to the Notification
No.HCRB/CJR-1/2023 dated 09.03.2023 inviting online applications
for filling up of 57 Posts of Civil Judges by Direct Recruitment.

In Page No.10 of the Gazette Notification “2. Scale of Pay:
Rs.27700-770-33090-920-40450-1080-44770”

shall be read as “2.
Scale of Pay:- Rs.77840 - 136520”.

All other conditions prescribed in the said Notification will remain
unchanged.

BY ORDER,

Sd/-

(K.S. BHARATH KUMAR)
REGISTRAR GENERAL AND SECRETARY,
CIVIL JUDGES RECRUITMENT COMMITTEE,
HIGH COURT OF KARNATAKA,
BENGALURU-560001.



